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(b) if so, the reasons for allowing the 
tlenage brought in the first instalment to 
go out unchecked; 

(c) the names of the officers involved, 
the nature of the articles imported, the 
duties and renalties charged; and 

(d) the foreign uchange granted to 
each officer and tbe total cost of the 
articles pl1rchased and imported by him? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
VlDYA CHARAN SHUKLA) : (8) to (d). 
The President, members of his family 
and 10 mem"".. of the President's 
party arri ved at Palam on 20.6.70 by an 
Air India plane. Except the baggage of 
the President and his family, which is 
exempt. and the boxes said to contain 
official docame,ts, normal examination of 
the bal!ga'~e of the members of the party 
was carried Ollt. '<0 duty was charged as 
the goods imported were found to be 
-within the duty-free allowance. The 
remaining members of the party arrived 
on 22.6.701 by an I.A.F. plane at Palam. 
Their h,~gage and the "aggage of the crew 
.of the I.A.F. plane was also examined. 

The names of the persons who brought 
baggage in .xcess of free allowance, 

.nature of the articles imported, duty and 
penally levied are indicated in stateme'lt 
1 laid on the Table of the HOuse 
(Placed in the Lib'''T.v. 5 •• No. LT-3701 1701 
The details of the foreign exchange that 
each person had are as indicated in 
Slalement II laid on the Table of the 
House. [r!ace i in Lih,.GrJ'. See No. 
LT_3701/701 

ProgresS of Oft·shore Drilling iR Gulf of 
Cambay 

7. SHRI CANDRA SEKHAR 
SINGH: 

SHRI VASUDEVAN NAIR: 
SHRI DIRESWAR KALITA : 
SHRI ISHAQ SAMBALI : 

Will the Minister of PETROLEUM 
-'ND CHEMICALS AND MINES AND 
MET ALS be pleased to state: 

(a) the result of the talks held. by 
-various international tlrm<;. inch.!dmg 
Japanese firm HMit.o;\lhill\hi" with the Oil 

and Natural Gas Commission on the 
question of oll'-shore- drilHDI IIIId 'leUml 
up of a Platform in 'the Gulf of Cambay; 
and 

(b) the final decision takeD iD this 
relard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D. R. CHAVAN) : <a) 
Detailed discussions have been neld 
with the representatives of Mitsubishi 
on their offer to supply a platform, made 
in association with the Offishore Company 
of USA. Their final proposal has been 
recently received. This proposal is DOW 
under exa m i nal ion. 

far. 
(b) No decision has been taken so 
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